
(c) it so, the number ot houtes 
that the State Governments propose 
to build during 1980-81 and the Cetit-
ral assistance 1ougbt and the dectslon 
af the Planning Commission taken in 
this regard; and 

(d) the allocation sought And thoSe 
sanctioned by the Centre for Rajas-
than and Madhya Pradesh respective-
ly? 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND WORKS 
AND HOUSING (SHRI BHISH!viA 
NARAIN SINGH)~ (a) No, Sir. 
Housing is a State subject. Central 
financial assistan~e is given tn the 
shaPe of 'block loans' and 'block 
grants' without their being tied to any 
particular scheme or head of deve-
lopment. The role of Central Gov-
ernment is mainly promotional and is 
limjted to issuing of fJOlicy guidelines 
in respect of housing. 

(b) to (d). Do not arise. 
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Permanent Machinery fOr Fixing up 
Procurement Price of Wheat and 

Paddy 

986. SHRI VILAS MUTTEMWAR : 
Will the Minister of AGRICULTURE 
be pleased to st,\te whether Govern-
ment propose to set up some peima-
nent machinery for fixing up reason-
able procurement prices of wheat and 
paddy in the vartous States of th~ 
country keeping in view the contro-
versy which is raised on the recorn-
mendations of the Agncultural Prices 
Commission? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRIClJLTURE 
(SHRI R. V. SWA.&.\1INATHAN) The 
Agricultural Prices Commis~ion is a 
permanent body set up to advise the 
Government on the price policy for 
different agricultural commodities in-
cluding wheat and paddy. Under its 
terms of reference, the Commission 
is enjoined to make its recommenda-
tions on the price policy for different 
agricultural commodities with a view 
to evolving a balanced and integrated 
Price structure in the perspective of 
the over all needs of the economy and 
with due regard to the interests of the 
producer and the consumer. Before 
ftnalishing its recommendations, the 
Commission holds discussions with 
representatives Of Central and State 
Governments, producers Of agricul-
tural commodities concerned, public 
sector agencies and other interests. 
2421LS-8. 

'J;he recommendations of the Agri· 
cultural Prices Commission in rE'spect 
ot wheat, paddy, etc., are rliscussed 
with the States before a final decision 
is taken by the Government on the 
level of support I procurement prices. 
In view Of tie requirernent to evolve 
a balad1ced and integrctted price stru-
cture the Government do not consider 
it desirable, or feas1ble, to fix pro-
curement prices for wheat and pc:ddy 
separately for each State. 

Bufter Stock and Oil take ol 
Food grains 

987. SHRI JYOTIRMOy BOSU: 
Will the Minister of AGRICUL'rURE 
be pleased to stat~: 

(a) the Central buffer stock of 
foodgrains as at the end of December, 
1977, December, 1978, December, 1979, 
September, 1980; and 

(b) the total off take of foodgrains 
through the public distribution sys-
tem year-wise from 1977-78, 1978-79, 
1979-80 and 1980-81 (upto October, 
1980)? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
The total Central stocks of foodgrains 
with public ~encies as at the end of 
December, 1977, 19778, 1979 and Sep-
tember, 1980 was as under:-

(in 'ooo Tonnes 
-----------

End. December, 1977 

End. Do. 

End. Do. 1979 14537 

End. September!, 1g8o 

---------···----
(b) The total offtake of foodgrains 

through public distribution system 
(including issues under 'Food For 




